NATIONAL HUMAN
RIGHTS COMMISSION

ORISSA POST, Bhubaneswar, 12.5.2025

Page No. 5, Size:(9.78)cms X (15.25)cms.

NHRC seeks ATR from CS on
condition of Dongria Kondhs

T T W T EST

LEven after seven years
and at least 20 directives
from both the NHRC and
the Odisha Human Rights
Commission (OHRC), the
state and district
administrations have
vet to ensure basic human
rights for the
affected villagers

PRN & AGENCIES

Kendrapara, May 11: The
National Human Rights Com-
mission (NHRC) has sought
an Action Taken Report (ATR)
from the Chief Secretary re-
garding the precarious living
conditions of over 10,000 fam-
ilies belonging to the Dongria
Kondh community, a Particu-
larly Vulnerable Tribal Group
{(PVTG).

This action follows a peti-
tion filed by rights activist
Radhakanta Tripathy, which
highlighted the persistent
deprivation of basic human

_rights—including healthcare,

education, and essential ame-
nities—faced by the Dongria
Kondh community and other

villagers in Kalahandi and
Ravagada districts.

Despite repeated NHRC
directives over the past five
vears, the Odisha government
has reportedly failed to imple-
ment essential welfare mea-
sures such as all-weather roads,
access to potable water, health-
care services, and education in
these remote tribal areas. This
ongoing neglect has resulted in
severe human rights violations.

In his petition, Tripathy stat-
ed, “Despite the intervention of
the NHRC, no progress report
has been submitted. Ground
verification reveals that no
substantial steps have been
taken to address the issues
raised.”

He further emphasised that
even after seven years and at
least 20 directives from both the
NHRC and the Odisha Human
Rights Commission (OHRC),
the state and district admin-
istrations have yet to ensure
basic human rights for the af-
fected villagers.

Tripathy alleged that the
reports submitted by state
authorities consist merely of
statistical data, serving as an
eyvewash to conceal adminis-
trative inefficiency and cor-
ruption. He stressed the need

for an in-depth, independent,
and impartial investigation
into the funds allocated for de-
velopment, especially since the
region is covered with dense
hills and forests, making such
verification crucial.

Villages such as Kesarpadi
and Serkapadi in Ravagada
district were among the 12 lo-
cations identified by the state
government for India's first

environmental referendum,
following a Supreme Court
judgment.

Despite this significance,
the Dongria Kondh—an en-
dangered tribal community
living in areas like Kunakadu,
Palberi, Phuldumera, and Tadi-
jhola (a forest hamlet in Kalah-
andi}—continue to be deprived
of basic necessities. Similarly,
residents of Kesarpadi, Jarapa,
Batudi, Lamba, and Lakhpadar
villages in Ravagada district
lack access to essential ame-
nities.

Tripathy also pointed out
that the government has failed
to adequately assess how fac-
tors such as road connectivity,
parental employment, proxim-
ity to schools, and children’s
rights to education impact the
Dongria Kondh community in
these districts.

He urged the NHRC to inter-
vene and ensure the provision
of basic services, including ed-
ucation, healthcare, livelihood
opportunities, and other essen-
tial needs.

Acknowledging the gravity of
the petition and the consistent
negligence by authorities, the
NHRC stated in its order; “The
commission is of the considered
view that the allegations raised
in the complaint represent se-
rious violations of the human
rights of the victims.”
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The National Human
Rights Commission (NHRC)
has directed th Bhadrak dis-
trict Collector to address the
problems faced by the Dis-
trict Consumer Forum and
submit an action taken re-
port (ATR) within six weeks.

The NHRC passed the di-
rection taking cognisance of
a petition filed by

lawyer and rights activist
Radhakanta Tripathy .

The petitioner has raised
concerns about pathetic

sgeks ATR on Bhadrak consumer body

condition of the Bhadrak
District Consumer Forum in
which lacks basic infrastruc-
ture such as hygienic toilets,
drinking water and a clear
entrance due to encroach-
ment by illegal vendors

In response to the NHRC
notice, the Bhadrak Collec-
tor sanctioned Rs 1.15 lakh
for purchase of furniture and
fixtures and Rs 70,000 for
construction and up-grada-
tion of three toilets in the of-
fice premises and the
utilisation certificates were
submitted.
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NHRC seeks ATR onplight of Odisha’s
primitive tribal group

STATESMAN NEWS SERVICE
BHUBANESWAR, 11 MAY

The Natonal Human Rights
Commission (NHRC) has
sought for an Action Taken
Report from Odisha Chief Sec-
retary onthe precariousliving
condition, lack basic amenities
and necessities of life of more
than ten thousand families
from "Dongria Kondh” a Par-
ticularly Vulnerable Tribal
Group (PVTG) Community.

The petition filed by human
rightslawyer RadhakantaTri-
pathy pointed outthat Odisha
government hasfailed o ensure
necessary measures like all-
weather roads, potablewater,
healthcare and education for
the Dongria Kondh-inhabited
villages in KalahandiandRaya-
gada districts

“Despite intervention of
the NHRC in the past, no
progressrepon hasbeensub-
mitted. Upon ground verifi-
cation, it is found that noreg-

uisite step has been taken on
the issues raised therein.
Decades pass on but social
Justice, the benefits of special
legidlation still remaina mirage
for the villagers consisting of
PVI'Gsin Odisha”, the petition
noted.

The State and District
Administration have notbeen
awakened to ensure basic
human rights of the villagers
tll today. The reportssubmitted
by the State Authorities are
mere statistical information
and eye wash to hide the inef-
ficiency and corrupt praciice
of the local administration.
Since the area is covered by
the hills and forests, the in-
depth, independentandimpar-
tial investigation of theamount
spent in the name of devel-
opment is not verified properly,
the petition stated

The NHRCinits orderstated
“the Commission is of the con-
sideredview that thealle gations
leveled in the complaint are

seriousvioktions oftheHuman
Rights of the victims."

While 62 tribal groups reside
inOdisha, 13 ofthem are recog-
nisedas PVTGs. 2011 Census,
Odisha's share ofthe country's
totaltribal populationwas 9%
as per the 2011 census. Tribal
setilers comprised 22.85% of
the State's population.

The 13 PVTG setders in
Odisha are Birhor, Bonda,
ChuktiaBhunjia, Didayi, Juang,
Kharia, DongriaKhond, Kutia
Khond, Lanjia Saora, Lodha,
Mankidia, Paudi Bhuyan and
Saora. Earlier identified as
Primitive Tribal Groups (PT(Gs),
they were later re-designated
as Particulardy VulnerableTribal
Groups (PTGs) for the purpose
of receiving special attention
for their all-round developnient,
However notwithstanding
umpteen government schemes
to bring these backward and
impoverished groups to the
fold ofmainstream, ithas failed
to yield the desired results:
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NHRC asks collector Bhadrak to address
issues faced by consumer forum

STATESMAN NEWS SERVICE
BALASORE, 11 MAY

The National Human
Rights Commission
(NHRC) has directed the
Collector & district mag-
istrate, Bhadrak, to address
the plethora of problems
facedby the District Con -
sumer Forum andsubmit
an Action Taken Report
(ATR) within six weeks

considering the petition
filed by Activisi -Lawyer
RadhakantaTripathy Tni-
pathyhasraised concerns
about pathetic condition
ofthe publicamenitiesin
the Bhadrak district con-
sumer forum in which
lacks basic infrastructure
such as hygienic toilets,
drinkingwater and aclear
entrancedue to encroach-

ment byillegalvendors.In
response to the notice of
the NHRC, thedistrict col-
lector, Bhadrak, sanctioned
Rs 1.15]akh for purchase
of furniture & fixtures and
Rs 70,000 forconstruction
and up- gradationof three
toilets inthe office premises
which are duly utilized,
and the utilizationcertifi-
cates were submitted.
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The Statesman
NHRC seeks ATR on plight of Odisha’s primitive tribal group

The National Human Rights Commission (NHRC) has sought for an Action Taken Report
from Odisha Chief Secretary on the precarious living condition, lack of basic amenities
and necessities of life of more than 10,000 families from “Dongria Kondh”, a Particularly
Vulnerable Tribal Group (PVTG) Community.

https://www.thestatesman.com/india/nhrc-seeks-atr-on-plight-of-odishas-primitive-tribal-
group-1503431388.html

SNS | BHUBANESWAR | May 11, 2025 5:37 pm

The National Human Rights Commission (NHRC) has sought for an Action Taken Report
from Odisha Chief Secretary on the precarious living condition, lack of basic amenities
and necessities of life of more than 10,000 families from “Dongria Kondh”, a Particularly
Vulnerable Tribal Group (PVTG) Community.

The petition filed by human rights lawyer Radhakanta Tripathy pointed out that the Odisha
government has failed to ensure necessary measures like all-weather roads, potable
water, healthcare and education for the Dongria Kondh-inhabited villages in Kalahandi
and Rayagada districts.

“‘Despite intervention of the NHRC in the past, no progress report has been submitted.
Upon ground verification, it is found that no requisite step has been taken on the issues
raised therein. Decades pass on but social justice, the benefits of special legislation still
remain a mirage for the villagers consisting of PVTGs in Odisha”, the petition noted.

The State and District Administration have not awakened to ensure basic human rights
of the villagers till today. The reports submitted by the State Authorities are mere statistical
information and eye wash to hide the inefficiency and corrupt practice of the local
administration. Since the area is covered by the hills and forests, the in-depth,
independent and impartial investigation of the amount spent in the name of development
is not verified properly, the petition stated.

The NHRC in its order stated “the Commission is of the considered view that the
allegations leveled in the complaint are serious violations of the Human Rights of the
victims.”

While 62 tribal groups reside in Odisha, 13 of them are recognised as PVTGs. 2011
Census, Odisha’s share of the country’s total tribal population was 9 per cent as per the
2011 census. Tribal settlers comprised 22.85 per cent of the State’s population.

The 13 PVTG settlers in Odisha are Birhor, Bonda, Chuktia Bhunjia, Didayi, Juang,
Kharia, Dongria Khond, Kutia Khond, Lanjia Saora, Lodha, Mankidia, Paudi Bhuyan and
Saora.
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Earlier identified as Primitive Tribal Groups (PTGs), they were later re-designated as
Particularly Vulnerable Tribal Groups (PTGs) for the purpose of receiving special attention
for their all-round development. Notwithstanding umpteen government schemes to bring
these backward and impoverished groups to the fold of mainstream, it has failed to yield

the desired results.



